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3. qiTd q r*ii'qfrsl';grq q-,r,t-+,re r

4. {r*q 1ni srf,td'{q rffi 'r< qTftq tEfrFqii q;1 sfrfrft;cq l .. ,

s. rfuSf-d i*FTq"ii + srar+€ fl qsi
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3. !dq(n :-

-.rro= + €'n1TrTft+' q?Tqt frM qfun $ S4-nr vr< +ti sin':rrcn qnn qt. Eqrffi Eq-q-rlTq, sTt qm;6{-Im 6 F'c q,

q{qifd6,ffic-it scd arr-ni .:r5qfi I oik Ii f 3Tiirqfia"a frq-qqtii { s5a fi*i*fiar +q-& }t.e{r ar,cl + ti\ -'r-JFfu
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ffiflq qti erafrn .i,* " 4-t'Eq aM r
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7. rfr4nn * nrffinr<rq1 d f'rgfqd +r irito'l :-

(i) qi-aq rir{tn f++r: *rrtnq, qKd T+r€R in-*q q€,R * fqnrq i'Tcr+r'* yla'frfirs + idq e-{Wt III q t }q-r6rfi.,q orrqn q{ e'sel si fuf+n +t'n r

( ri ) ortqql, erqrrflYrq ed*' qiz t qr ttoq fr ss$ pq f t q-dorrqe-d qr q(s. ein * feq o-cu €<R iTqfrR€
q-{i + frq, d Ts{i!frF{.n q1.ifffi t *i er rd, sn if*o etn r r

(iii) \rr-isTrqf,S i iiqfiftrt * Tq)-rrt + ftiq rr"qt- nq dq rrqsH ql en slHi i q.rT5n f+-qr qrg,r, S*., f.F r
c{imft-+gffi + ff,q qqr-rRrc 6m fri1fte t+qrr,qrt I i

8. Kdqrq:dfl ql vrftrqi :-
(i) q-{{otTr\r€-m w lF-e) * yqr* HE{ + ieq. qs t-qnmT{ yTld rqr-d

.\ eiel-qr qfqftqi fa-d qt'il, d Td lf{&rTqdEfrrro fi vrq r
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(.r) srt4H, qTi3TRqirfr l
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(e) utaqr, grfiq 1
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(R) skqqt{Fffiri, q-ii.rtq.d-m 

1

1

, ql{i*lfr!fr€frfd\r{i3iRqd-fr +qTpr Rtffi+fi |

i ( iii ) qc{qnq-dd 6m'rfun or=T qfqffi { a t o-q e-€ r-61 h qrkq r
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Regulrtions for Creation of National Engircers Regtstration and Licencing Bcaril (NERLB)

No. F. QA/ENGP.S-REGN/051/2002.-ln exercise of the porvers conferred undcr clause (r) and (r') of
Section l0 of the AICTE Act, 1987 (52 of 1987) read ruth Section 23 ( I ) of the Act, the AICTE herebi' m.rl ies thesc
regulations, u'ith ilre approl'al t-rf ilre N{IJRD, Gor,cnurrcrrt cf lndia for Creation of 

'Nationai 
Eugncers Registratron

and Licensrng Board' TNERLB)

PREAI I IBLE:

The professions of medicine and surgery, phartnacy, architecture and larv. in lndia, are al l
regulated by larv for effective functioning. With the increasing globalization and
competit iveness, framing of appropriate regulations in the f ield of Engineering profession has
hecome imnerat ivc on account  of  ch: ! lenges, ' . ' . 'h ich the Ind ian engineers 

" " ' i l l  
ha"c lo

encounter globally in the near future. In the National context also, such a step rvould be
r:seful to ensure quali ty, eff iciency and transparency in engineering profession.

AICTE has alrelrdy undertaken rvith the responsibi l i ty of accreditat ion of cngineering
educational progranrs t luough National Board of Accreditat iott (NBA) Registration and

Licensing is a logical extension of the tasks already beirtg carried out by the AICTE.
I

OBJECTIVES :

l .  The principal object to create NITRLB is for providing registration to the Enginecring
graduates from the recognized insti tut ions attd to issue l icenses for the practice of profession

to the desir ing engineers in India with a vierv to etr l tance the level of proficiency and ethics in

the practice of Engineering profession in the country.

2. h-or the purpose of carrying out the above object, the council will establish National
Engineers' Registration and Licensing Board (NERLB) in order to streamline t l te process of

the registration of engineers / professional engineers and related lnatters.

PRINCIPLB FUNCTIONS OF NERLB :

NERLB shall carry out the follorving activities in furtherance of the above object :

1 . RegLtration of Engineers (discipl ines and the levels to be decir led by NERLB)

Licensing of Engineers (discipl ines and the levels to be decided by NERLB)

3-
3. Development of the profession of engineering in India

4. Representation of Indian engineers at national and international forunr.

5. Creation of databasc of registered engineers.
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6. Facil i tat ion of intenrational mobil i ty of Indian cngineers.
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7. Aclvising the Government of tndto
issues. F

l-

r

8' conducting research anci investigation on identifying opportunities for the Indianengineers, both in domestic and internationat markets.

GENERAL FUNCTIONS OF NERLE :

' I ' To establish, maintain and develop standards of knowledge and skills of. practitioners of engineering.

2' To develop and share advances in engineering and technological kno*ledee.

3. To deverop engineering skiils to improve the welr being of society.

4' To represent the engineering profession at national and international jevels.

5' To contribute to the development and recognit ion of good engineering practices.

6' To recognize and to support those clernonstrating competcnce i' engineeringprofession. 
i

7. To support enginecrs in their career dcvelopnrents.

8. To contribute to meet the needs of the conrnrunity.

l .

r

r
I

. f ,

I

.t-
I

r
J
I 'l

t

,

l
I

t
1", I

F '
I

i
: l

T'

)

)

Short Tif lc enrl Conrmcncement

i' fhese Regulations nlay be called the AICTE (National Engineers Registration andLicensing Board) Regulations, 2004.

ii' These regulations shall come in force on the date of publication of the same in theGazette of India and are appricabre through out ttr" c5.i'r.v.

Def in i t ions

Unless the context otherwise requires

a) "AICTE" means the ' All India
under section 3 of the AICTE Act.
the AICTE Act.

Council  for Technical Education '  established
1987 and u ' i th in  the def in i t ion of  Sec.2 (b)  o f

I

t '

b)

c \

"NBA" means the '  National Board of Accreditat ion ' ,  set up by the
rvithin the porvers conferred uncrer Sec. l0 (u) of the alCi.E Act, 19g7.

"NERLB" means thc '  National Enginecrs Registration and Licensing
establishcd by the council ,  t lrrough these Regulations, 2004 namely
(lr lat ional E'gi 'eers Itegistratiorr and Licensing Boar<r) Reguration ,2004.

Counci l

Board',
AICIE
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d) " i :ngi lecr i t rg g;ai lueic" nicars a-p( i i ' i t ) i ' i  wi l i ;  l :as obiained a bachelors t icgiee i i i

. , rg;r . . r ing- f ionr any ! . t iu l ier l  , in iversi t .v tstabl ishcd under larv at lc l  d, ly '

r .Jognir .J bi  t l ic i iGC oi  . . i l )  ( i i l lc i  rccogniscd Universi t : '

e) ,,Registered Engineer" meani an engineering g:aduate r"'ho entered in any roll /

register rlaintai.eci by the Secreiary cum Registrar 
' of "NERLB" or thc

Regional Committee concerlted, est;bl ished under the provisions of the

Regulations, 2004'

f) , ,practice of profession of Enginecring" means a.ny engineer, $' l to registered
' 

himself /  herself with the' Secretary curi-r Registrat '  of "NERLB" as a'registered

engineer, and involved in tlre occupation, consultancy / expertise and creative

work with adequate performance by application of special knorvlcdge in tire

concerned field of enginecring'

g) .Advisory Board' nleans a Committee / Sub-Committee appointcd by the

,NERLB', .onrirting of members not less than 5 in number for verification'

scrutiny of the docr.iments and advise t5e Registrar cum Secretary in the matters

of registration of engineers'

i \ppl icabil i tY

All citizens of India or foreigners who rvant to register as an engineer for the purpose

of seeking .*proynr.ni un,i/o, Lice.se to practice the profeSsion of engi 'ecring in

iii,jia eitiier as air enployee, a coiisiil ',aii't/experi or as arr iiidepeiideii^t pLaciiciiig

engineer in disciplines notified in Schedule I and Il'

Constitut ion of NERLB

i. AICTE shall constitute National Engineers Registration and I-icensing Board for

the purpose of registration and / or licensing of engineers and all nlatters

connected therewitlt'

ii. The Head office of the NERLB iotl be at Delhi and the Regional offices as

desired rvill be established subsequently. For the present purpose seven regional

offices of NERLB rvill be established at places rvhere AICTE Regional Offices

are alreadY functioning'

Governing BodY :

fne NgRt-B would be governecl by a Governing Body of 31 members as per details

given belolv :

I
i
t . ,

I

i

a

t"

I

4 .
I,

J

t

5.

RemarksS.No Composition Nos.

I To be appointed bY Chairman,

AICTE
I

I Chairman, NERLB

I Not below the rank of Joint

Secretary
2. Renresentative of the MHRD, UUI

l > l g q i l  
" t , 3
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Member SeclgiarYr41u t r
Ex officio

Ex officio

f f icounc i !  o f

Cirairrnan, NBA
R.pt.r#t-daEc of AicrE

-;innan RegionalRepresentatlves oI

Committees of NERLE

@inguished Pngg'
& Members of the trade/industrY

Association l ike FICCI, ASSOCAM'

% s i n t h e f i l e cDistinguisheC Acad
of Technical Education

Secretary curn Registrar

I
j,

an,

an,

hairm

l*it*

C

a

J
2
I

4

To be nominated
AICTE

by Chairman,

To be nominated
AICTE
To be nominated
AICTE

To be non"linated
AICTE
To bc nontinated
societies '-

by resPecl

To be nominatecl bY Chairman, 1
AICTE but not nlore t l ian on-

by

by

by Chairm

nepr"sentariu.slom the follou'ing

profe5sional Bodies of engineers
a) Insti tut ion of Engineers ( l)

b)rlndian SocietY for Teclurical

t erritories of inciia

6.

f rom a region

Ex oftlcio. Member Secretar

Tenure of Off ice of Governing BodY :

The term of office of the chairman and the rnember other than an ex-officio memberl
I

shall be for a minimum period of three years' \:'

Mode of Appointment of Government Nominee / Members : f
i

i. MHRD, Covt. of India rvill appoint mentbers to represent the different Ministries-

from the central Government by rotation from schedule II I .  I

i i .  The chairman, AICTE by rotation rvi l l  invitc one State from each resion tq'

nontinate a Member, not belorv the rarili of chief Engineer, frorn its State-to be :i

Member of NERLB.
i-

i i i ,  For the purpose of nomination to the NERLB, the Statcs and Union Terri torieI

rvi l l  be grolpecl in the seven regions as specif ied by AICTE for administratiori

purposes. i-
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Po*'crs of NE,IILB :

i .  NERLB shail  cc;lst i t i l te .1n Fiigh Po..r ' , l r  Star'ding Ccrnnli t te e or an)' sttch

appropriate Co'rni i t tee or Coutnrinees for the eff icie't  'CiscSarge of f trncticl ls as

rnay be assigned to i t  bY the NERLB'

i i .  The Executive conrnrit tee of NE,RLB shall  consist of 7 Members as under :

a. Chairntan, NERLB
b. Representative of Ministry of l lRD, GOI

c. MS, AICTE
d. Chairmul, NBA

e. Representative of Professional societies

f. Repr.sentotive of States and Union Territories

g. SecretarY cum Registrar, NERLB

The EC shall bc coterminous';;ith ]']F'R'LB

The other Comrnittees constituted by NERLB should not be less than 3 Membcrs'

NERL.B shall also constitrtte appropriate Cornrnittees at Regional Levcl and

National Level in the follou'ing Disciplines
t

a. Registration.
b. l,icensing at different levels'

c. veritrcatiou of acaciernic requirenlenls anci syiiabus ior various icveis oi

Registration and Licensing'

d. Experience requirements ior various levels of Registration and Licensing'

e. Examination and Assessnrent processes for various levels of Registration

and Licensing.
f. process of issuance of cerlificates of Registration and Licensing'

g.Codeofprofess ionaleth icsforpract ic ingEngineers.
h. Examination of comPlaints'

i. Investigation of disciplinary matters'

j Mediation of fees for professional services'

k. Any other matter related to principal object

NERLB may also appoint Sub committces, i f  necessary, to monitor and execute

tho above activities

NERLB rvill have its Regional Conrnrittees which rvill be constituted as under:

i i
I

- l
I
I

I
I

i
I

J- t
J

8 .

i i i .

iu '

i

S.No CornPosit ion

i) Chairnian

ii) Nomination from professional

bodies and industrial associations

and societies of the region

l \  l a  - - ( ; t  r  !

Nos. Remarks

I To be nominated bY
Chairman, AICTE

3 To be nominated bY
Chairman, AICTE'

l
I
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I

I
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I
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I

B
I

I
I{
t,
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iii) Representative of State Govemment

iv) Dist inguished Academician
from the rcgion

v) Regional Secretary cunr Registrar

anelll

One from each State

To be nonrinated b1,
Chairman. AICTE

Ex officio

NERLB shall have the porvers to formulate guidelines and lay dorvn procedures r-
regulations for canying out various tasks including the follorving:

I Setting up of committees, Sub-committees and Regional committee s. 7
2' Maintenance of registers for registration and licensiis.
3. Code of conduct and ethics.
4. Professional examinations. t-
5. Reciprocal arrangement with intenrational bodies.
6. Registration and arvard of licence and their renervar
7. Service conditions for employees of NERLB. {
8. Any other item as approved by NERLB . I
9. Fee for Registration
10. Qualif ication and conditions for Registration I

,  Schedule _I i

Technical Disciol ines and Subjects for Resistration and Lieen,sing 6f F,,4oineorc

(

i r

I

\, 1

I

S. No. TECIINICAL
DISCIPLINES

SUBJECTS

Mechanical Engineering rvrecnanlcal rrocesslng and processing
lr{achinery
Prime Mover
Precision Machinerv
Railroad Vehicle & Automobile
Chenrical Machinerv
Hydraulic Machineiv
Construction, Mining, Loading & Carrier
Machinery
Industrial Machinery, Air-concli t ioning &
Refrigeration equipment
Machine Equipment

2. Aerospace Engineering Air Craft bodi,
Navigation support faci lities
Space environment utllization
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Chenrical Engineering /
Chemical Teclmology

Textile

rv l€ ta ls

Mining

Engineering

Llectionic appiication
Infc-Comnrunicaiion
Elect r ic  Faci l i t ies

Ceranrics & inorganic Chemical Products
Organic Chemical Products
Fuel  & Lubr icant Oi l
Polymer Products
Chcmical  Equipmcnt  & Faci l i t ies
Chemical Spinning, Thread Making,
Mechanical Spiming& Fabric
Manufacturing, Dying & Finishing
Servins

iron & Steel Manuthcturing System
Nonferrous Metals manufacturing S1'stem
Metall ic Materials
Surface Technologies
Metal Working

Metals & Nonmctals mining
Coal, Petroieum & Natural Gas minirtg

Soil.  Oualitv and Foundation.

i

t
H
n,|

'?

;

t
t
il

Stecl Structure and Concrete,
Urban & Rural Planning
River, Erosion, Control & Seashore
l{arbor & Airport
Construction for Electricity
Road
Rail road
Tunnel
Construction Planning, Construction
Equipment & Integration
Construction Envirorunent

9 . Water Supply & Serverage City rvater & industrial water supply
Sewerage
Water Service environment

10 . Environment Engineerin g Water quality Control
Waste Disposal
Air Conditioning Facil it ies
Architecnre environmental Faci lities
Waste Management



Railways
Telecommunication
Surface Transport
Urban development
Defence
Petroleum
Industries
Agriculture

I

Planning Commission
Commerce
Science and Technology
Water Resources
Power
I Ieavy Industry
Civi l  Aviation
Information Technology

anrlII-Srs. ir

Shipping
Atomic Energy
Space
any such other
nominations, as
may be decided

RDINARY

Inforrnation technolos ies Information Syrt.rn
Infornration Mathenratics &
Processing
Infomration Appl ication,
Computer Systenr

Know'ledge

Schedule -  I I

List of union Ministr ies for the purposc of nomination on NERLA

a)
b)
c)
d)
e)
D
s)
h)

i )
i)
k)
l )

m)
n)- o )

p)

q)
r)
s)
r)

Prof. K. SIfBRAN4AMAN, ADVTSER(ADMN )
IAD\I mfiV / rc2 nm4,€ill: l

v

./

and Publishc.d bv rhe Cr, ' !roner of pJbl icario".. ' i j . l i i i : ;1005,,
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decided by the Council.

(2) The councir sha, have the power to issue crarif icatiarise in regard to implementutrn of these negurati!, lsto 
remove any ooubt which may

10) Power of relax:

The council rnay' -for rentoval of any hardship or such other reasons to be recorded inHJiiillltilJff#jr1" n'oui'ions or these n.errutions in respect or any crass or
(11) Withdrawaf of  approvaf :  _

If any technical institution contrco u n ci r, u v, u l.i .; ; k;;; '*i' i,':,T ff ::r,,T.i.ri *,.jJj.An: i i?,i?i.,,.J ;,iiiffi,ff:ruH,Jl'i[:::?;',"$:ffiil:1,il';';l'L or o.ins -i.uii, 
withoraw tnrq

I, I
I
I

ANURADI IA GUI']A L\S
Il{cnrbcr Sccretary

CENTRAL COT/NCI oF INDIAN I\,IEDICINE
Nerv Delhi_ I I 005g, the 3 I st Decembc r 2004

No' 20-5/2002-c'R' whereas the central council of tndian.Mcdici 'e has, in pursuance of Sub-Section(l) of Section 23 of tn" nolun Medicine cent.ut. co,,n.i i a"i, 
" '1970 

(48 of lgTo)naintained a register as the central Register orr"aiun'lr{edicine which contains the names ofl''ff H' ::i?i:X tr l [1 ?$:ffff T'"T *;j T.i';#l o r uu ry,. ; ; J ;;h o po s s e s s a n 1, o,

PR. SITARI,IA
Rcgisfnu

Now' theiefore' in pprsuance of Sub-Section (2) of Section 23 0fthe Indian Medicine cerrtrallouncil Act' 1970' ihe ntgisi'ut, c."i*r corn.il orrnaiun Medicinq'rrr"i, b.rr-,i hereby direcrsliilrt}|,:fftrd Registe' oirnaiu" l,i.oiri". ,r.,;ii;;prbirrn"a in rh. c;.;;;r rndia ror gencrar

'-ote:- Every care has been taken to compile the central Register of Indian lr4edicine (Flarl,ana)rrm January 2000 to March zoor ., per Section 23 ofthl Indian-rv;;;;. centrar councir"rct, 1970, and omission/conection, iriny, b.;i l;; ,o^,1r... Registrar, centrar councir of*':i#;i,iili;ll;i.1,,|;;:l|l'."x;l:::;ffiil;'ffi" De,hi-,ro'ols-ro,. rectincario,, ortn.
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